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Technology, Patiala, Punjab.

15. Univesity of Burdwan, Burdwan,
West Bengal.

16. Vikram A. Sarabhai Community
Science, Centre, Gujarat.

LIST OF INSTITUTES CONDUCTING =
CROSS-MIG

INSTITUTE NAME
1. Anna University, Madras, Tamil
Nadu.

2. Delhi University, Delhi.

3. Indian Institute of Technology,
Bombay, Maharashtra.

4. Indian institute of Technology,
Kanpur, Uttar Pradesh.

5. Indian Institute of Technology,
Kharagpur, West Bengal.

6. Indian Institute of Technology,
Madras, Tamil Nadu.

7. Motilal Nehru Regional Engineer-
ing College, Allahabad, Uttar
Pradesh.

8. Poona University, Pune, Mahar-
ashtra.

9. Regional Engineering College,
Andhra Pradesh.

10. Roorkee University, Roorkee, Ut-
tar Pradesh.

Release of Additional Fund by U.G.C.
1155. SHRI BABANR.AO DHAKNE:

Will the PRIME MINISTER be pleased to
state:
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(a) whether University Grants Commis-
sion has decided not to release additional
funds for meeting expenditure on increasing
number of seats in universities; and

(b) if so, the reaction of Government
thereto and the concrete steps being taken
in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). University Grants
Commission provides development grants
to the state universities to strengthen the
institutional infrastructure and to promote
the quality and level of teaching and re-
search. These grants also include assis-
tance for introducing new courses. Expendi-
ture on account of increase in seats in exist-
ing courses is generally met by the respec-
tive State Governménts. In case of Central
Universities, where UGC also meets the
maintenance expenditure, expenditure on
account of increase in seats is provided by
the Commission.

Backiog of Reserved Posts in M.D.N.L.

1156. SHRI ANAD{ CHARAN DAS:
Will the PRIME MINISTER be pleased to
state:

(a) the total number of employees in
executive and on-executive cadres sepa-
rately in Mishra Dhatu Nigam Limited as on
1 June, 1989 and 30 June, 1990;

(b) the number of Scheduled Castes
and Scheduled Tribes amongst them;

(c) the backlog of executive and non-
executive posts as on 1June, 1989 and 30
June, 1990 and the number of Scheduled
Castes and Scheduled Tribes among them;
and

(d) the total number of posts filled out of





